IN THEE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERARAD,
C.P.NOC,58 of 1995 in 0,2.405 ef 1994,

Eetween . Dated: 30,11.1995,

Mrs. V.Sarejini avs Applicant
Aud ‘
la Sri., sandle, the Chief Perzennel Cfficer, geuth Central Railway,
Secunderabad,

2o Sri. pubay, Div151enal Railway Manager, (BG), Secumderabad.

, S ewe , Regpendents.
Ceunsel fer the applicant : Sri, K.Venkateswara Rae
Ceunsel fer the Respsndents s Sri. N,7.Ramana, SC fer Rlysa
CORAM:

Hen'ble Mr, Justice V.Neeladri Ras, Vice Chairman
Hen'ble Mr, A,B.Gerthi, 2dministrative Member

The Hen'ble Tribunal made the fellewing erder:-

It is submitted fer the resﬁendenﬁs,that the erder
in 0sA.405/94 is cemplied with.

Accerdingly CP is clesed,

b

Tovke Degistrar(J)

- Copy tet=

1. S8ri, Sandle, Chief Personnel Officer, South Central Railway,
Secunderabad.

2+ Sri. Dubiay, Divisienal Railway Manager, (BeGs), Secunderabad,
3. One cepy te Sri. K.Venkateswara Ras, advecate, CAT, Hyd:

4; One cepy te Sri. NsV.Ramana, 8C feor Rlys, CAT, Hyd,

5. One cepy te lerary, CAT, Hyd.

6o One spare CepYs

Rsm/e



